
 a  Papers  Laid

 Annual  Report  and  Review  on  the
 working  of  the  Hindustan  Latex

 Limited,  Trivandrum  for  1990-91  and
 the  reasons  for  delay  In  laying  these

 papers  etc.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRIRANGARAJAN
 KUMARAMANGLAMWM)  On  behalf  of  Shrimati
 D.K.  Tharadevi  Siddhartha,  I  beg  to  lay  on
 the  Table-

 (1)  A  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 sub-section  (1)  of  section  6194  of  the
 Companies  Act,  1956:-

 (i)  Review  by  the  Government  on  the
 working  of  the  Hindustan  latex
 Limted,  Trivandrum,  for  the  year
 1990-91.

 (ii)  |  Annual  Report  of  the  Hindustan
 Latex  Limited,  Trivandrum,  for  the
 year  1990-91  along  with  Audited
 Accounts  and  comments  of  the
 comptroller  and  Auditor  General
 thereon.

 {2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 dalay  in  laying  the  papers
 mentioned  at  (i)  above.[Placed  in
 Library  See  No.  LT.  1802/92]

 (3)  (i),  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the

 Dental  Council  of  Indiaforthe
 year  1990-91  along  with  Audited
 Avscounis.

 (li)  ह  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Goveirnment  on  the  working
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 of  the  Dental  Council  of  India  for
 the  year  1990-91.

 (4)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned  at  (3)  above.  [Placed  in
 Library  See  No.  L.T.  1803/92]

 13.07  hrs.

 COMMITTEE  ON  THE  WELFARE  OF
 SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 [Engish]

 Second  Report

 SHRI  K.  PRADHANI  (Nowrangpur):  |
 beg  to  present  the  Second  Report  (Hindi
 and  English  versions)  of  the  Committee  on
 the  Welfare  of  Scheduled  Castes  and
 Scheduled  Tribes  on  Action  Taken  by
 government  on  the  recommendations
 contained  in  their  Sixth  Report  (9th  Lok
 Sabha)  on  the  Ministry  of  Civil  Aviation
 Reservation  for  the  Employment  of
 Scheduled  Castes  and  Scheduled  Tribes  in
 Indian  Airlines.

 13.07  1/2  hrs.

 COMMITTEE  ON  GOVERNMENT
 ASSURANCES

 Third  Report

 [Translation

 DR.  LAXMINARAYAN  PANDEYA
 (Mandsour)  Mr.  Deputy  Speaker,  Sir,  |  beg
 to  presentthe  Third  Report  (Hindi  andEnglish
 versions)  of  the  committee  on  Government
 Assurances.


